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0O.A. No. 498 of 2015 

IN THE MATTER OF: 

GANESH SINGH PANCHAL ... APPLICANT 

VERSUS 

STATE OF UTTARAKHAND & ORS. ...RESPONDENTS 

INDEX 

S. No. Particulars Pg. No. 

1. Response Affidavit on behalf of Respondent No. 1-5 

1. 

2. Annexure No. 1 

Copy of the report dated 02.01.2025 alongwith 6-12 

its annexures along with its true translated copy 

3. Annexure No. 2 

Copy of letter dated 03.01.2025 along with its 13-16 

true translated copy. 

4. Annexure No. 3 17-27 

82



Copy of letter dated 10.01.2025 along with 

translated copy. 

THROUGH COUNSEL 

Place: Dehradun, Uttarakhand ADARSH CHAMOLI 

Date: 14.02.2025 Counsel For Respondent No. 1 

5, Lawyers’ Chamber Block-1, 

Delhi High Court, New Delhi — 110003 

Mobile: 8375955697 

Email: adarshchamoli93@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW 

DELHI 

RESPONSE AFFIDAVIT ON BEHALF OF 

SECRETARY, ENVIRONMENT 

IN 

Original Application No. 1292/2024 

Ganesh Singh Panchal 

Petitioner 

Versus 

State of Uttarakhand 

Respondents 

Affidavit of Kahkashan 

Naseem, aged about 44 years, 

D/o Late Shri Abdul Sattar 

Ansari, presently posted as 

Additional Secretary, 

Department of Environment 

Conservation and Climate 

Change, Government of 

Uttarakhand, Dehradun. 

e Deponent 
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I, the above-named deponent does hereby solemnly affirm 

and state on oath as under: - 

1. That the deponent is presently posted as Additional Secretary 

and has been duly authorized by the...... , Secretary 

Environment, Uttarakhand to sign and swear the instant affidavit 

on his behalf. 

2. That the above noted O.A. was listed for hearing on 25.11.2024, 

wherein the Hon’ble National Green Tribunal was pleased to 

issue the following directions: 

“6. Office shall issue notices to the above respondents who shall 

file their reply with regard to the compliance of Tribunals order 

dated 09.08.2017 passed in O.A. No.498/2015 Pushp Saini Vs. 

Ministry of Environment, Forest & Climate Change & Ors. 

Within one month from the date of receipt of notice. 

. That in compliance of the above directions, it is humbly 

submitted that an inspection of site was conducted on 

16.12.2024. That it is pertinent to mention here, report pointed 

out that the Parvatiya Power Pvt. Ltd. (mini hydel power less 

than 25 MW) comes under the white category as per the 

Categorization of Industries, 2016 issued by the Central 

Pollution Control Board where above category industries are not 

required to obtain consent to operate from the State Pollution 

Board. In this connection, copy of report dated 02.01.2025 along 

7/ 
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with its annexures is being marked and filed as Annexure No. 1 

to this Affidavit. 

. That the report also mentioned: - 

. That UKPCB vide letter dated 03.01.2025 requested Managing 

Director, Uttarakhand Jal Vidyut Nigam to provide the details of 

minimum environment impact e-flow to be released by M/s 

Parvatiya Power Pvt. Ltd. Hydroelectric Project, Munar, 

Bageshwar. In this connection, copy of the letter dated 

03.01.2025 is being marked and filed as Annexure No. 2 to this 

affidavit. 

. Managing Director, Uttarakhand Jal Vidyut Nigam vide letter 

dated 10.01.2025 submitted the report to Member Secretary, 

UKPCB. In this connection, copy of letter dated 10.01.2025 is 

being marked and filed as Annexure No.03 to this Affidavit. 

a. The report submits that the e-flow measurement equipment 

was duly installed by the Parvatiya Power Ltd., but due to 

flood got washed away. However, they are taking immediate 

corrective actions to ensure compliance with the GoUK order 

dated 05.06.2018, which mandates strict adherence to the 

prescribed e-flow requirements for maintaining river ecology 

and other related purposes. As mentioned, they are in the 

process of finalizing the reinstallation of the measurement 

instruments at the site ensuring that the e-flow release and 

monitoring system are in place at the earliest. 

/ Page50f 7 
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. Further, the procedure for calculating e-flow in the absence 

of measurement equipment and the mechanism for its release 

from Loharkhet SHP is submitted as follows: 

i.  As per design data for generating 1 KW, the flow of 

0.0006 cubic meters per second (qmec) is required. 

ii. During the lean period, average water flow is around 

1.473 gmec. 15% of the lean period water flow is 

calculated to be 0.221 gmec. 

iii. To ensure compliance with the e-flow requirements 

during the lean period, the load has been reduced by 

around 400 KW, which results in a flow of 0.24 qmec. 

This excess water, which is not used for power 

generation, is directed back into the river from the 

trench water to maintain the river’s ecological flow. 

. Additioanlly report also states that: 

IR & A H praeal gR1 IR ufrsw Td 59 st 

& Iucre SiIEET F ST IWTd IR T § b deREd 

RIS 8 TRY T BT 3G S YaTg THTHT 1.40 TS & | 

37d: FTRTEUS R GRT &A1 05.06.2018 BT URG SN & 

IER TEREd URASH ¥q giaw TafaRuiid yarg T 

0.21 TR (31Gd T TaTE 1.40 BT 15%) M 5| fapraapdt 

R IFAFIR ATH § - Tl BISd g W SMYUR W a1 

T RN SIT | Tl OTeR fifo GRT AlIgRd oiet faggd 

TREISHT 4 BIS T FafaRvit FaTe (3-Ui) B faTd 03 AR Y 

T e B g WA g1 

a 
Page 6 of 7
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7. That the deponent is a responsible Government servant having 

the highest regards for the Hon’ble Tribunal and orders passed 

by them. The deponent has always made his sincerest efforts to 

carry out the orders passed by this Hon’ble Tribunal in its letter 

# 
and spirit and shall continue to do so in the future. 

Deponent 

L ... , Advocate, do hereby declare that the person making this 

affidavit and alleging himself to be ........................ is the same 

person who is known to me from the papers produced by him before 

me in this case. 

Advocate 

Enroll. No. .... 

Solemnly affirmed before me on this day of I'Y{ February, 2025 at 

Dehradun at about 2 :2<~ AM/PM by the deponent who has been 

identified by the aforesaid person. 

I have satisfied myself by examining the deponent who understood the 

contents of this affidavit. 

The person has signed in my presence on the affidavit. 

Notary 
QL No— 99 J5 

This affidavit s sworn pefore me by 

Shri... f\@u’) Neyeern =4 
Who s iden m Iby bflr&fl;nm:m kumarjoamdg N 
At Dehradun on. mfi 

vy e, B ie NEELAM JOSHI T o ey TR Advocate & Notary, Dehradyr e e ; 

88



ANNEXV RE =01 

&3 Frafe 

SRIETS FgEYT feEr ar 
I e Fre, gegr () 

Ph No- 05946-225618, 221532 Web Site-www.ueppeb.uk.gov.in 
Refe-a2fe) (g,,z; TG g@UTeel / AR0SN0TH0 /T35~ /1‘1 [ 22531943 

War ¥, 

Wed Wha TE, 
SENETS FgT T g, 

WG| 
faga— w0 Ui gRa afdewor # AR o e WA-1292,/2024 Ganesh Singh Panchal Vs. 

State of Uttarakhand & Ors. & ¥ag ¥| 

T SR vas A qEe & Ui gaiid / ga sl /Hio-163-837 /2024 /1340 0 

12122024 B ST § WAi Ho Gddg R folo TR, e, Re-aniR @ e Fle 

TR, 

70 Gl g f20 16122024 B far T & | Frdlerr sy Sy wika A srave adrE! 

Kot 

fl L; 2 |0l 

¥’ 

¥q W< ft 1 
WHera—aemaR | 
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o] 
A0 IS gRa aifdiaRur ¥ AT qo MG HEA-1292/2024 Ganesh Singh Panchal Vs. 

State of Uttarakhand & Ors. ¥ UIRd Q¥ 0 25.11.2024 B UM o A 

IR favae o w5 R e § AR g AT §eA-1292/2024 Ganesh Singh Panchal 
" Vs. State of Uttarakhand & Ors. ¥ Refi® 25112024 @ 3RW GIRA i TR 8| TRA AW @ wrdad a7t 
e 2 

“Office shall issue notices to the above respondents who shall file their reply with regard to compliance 
of Tribunal’s order dated 09.08.2017 passed in O.A No. 498/2015 Pushp Saini Vs. Ministry of Environment, 

Forest & Climate Change & Ors. Within one month from the date of receipt of notice” 
List for further hearing on 15.01,2025. 

0 va gRa s 7§ Reeh g wilka ame @ 5f o &) (Fere-01) 
A G A qEed D TG g/ TEosi / H0-183-837 /2024 /1340 G 12122004 B 

e % wela v @ fRwv R 16.12.2024 @ 3o SRR 8 s i (Werw waww) @ SuRefy § 
fawar | (GerTE—02) 
weht g amen frad 8- 

1. %o v o wofeo (4.8 Mw) Wt fe TR AR, AERET (Longitudes-79°59'307E, Latitudes- 
30°02'00"N) TEHe-Fyare Rie-ariea ¥ wvg T8 W wfda /Harf 21 

2. VAIR-AMR @ AEREd oo fagd Rdreer @ Fefor &g Ao wdd wmaw wmofdho, Tk @ e ¥ awa 
TR AR T4 a9 ¥, A sy (R a), aEs @ 1 we-e @ /gofowo /01/45,/2006 
/TR0 /2031 fRAi% 17022006 @ G WA @ WI 2876 20 I 4 30 W A A9 R RA I B 
I WEE B T ¥ T SN W o WG WY HeH-1045 / 7—1-2006-300(1421) / 2006 
faiE 07.03.2006 & ERT Wl 9 2| (HerTH—02) 

3. I o g uRAGE @ o e 8wy T W e @ e aRaior @ wve g e 
21 &1 TRAV B TR B9 ¥ (1.6 MW X 3) & A A eva i 1 e & e v e 
(1.6 MW) Ferer & it Y| (Werre—03) 

4, %o wddra TR wofdo (4.8 M) AR TR g A TR WaTE (§-9a) B Siwer 8] Few 
arge R B A A1 A9s 33 e @ e w2 Pew @ AR g s gw s aa 
T 5 wie d waer @ Rl § gRE e @ 15 e Rgd die 9w A A TAH 8 
T e § e R Swred far o & qur 15 gRiew aeh SR velt 3w A aww e 
B ) A g1 aRe W e ¥ P e o @1 Pl @ ke ok @ o dTen 
TqEE | IR 9N TF T & § AW WA B9 W yaiied 9w | (Herin—o4) 

5. o Rga wRaeE S yque g A ge wid seifie wffevi-2ote qurERE & srrfa @A 
Free U 25 W ¥ FH) woe Ah A ameiia @) wew vt & sl e gl @ W 
U § warerl FEA W o W Y arawn & @R v T 2| (aa-o0s) 

SRITIAR A GaiaRelia ya §-veh) @ v @ Hay 3 wara fwmT & s s fan 
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//TRUE TRANSLATED COPY// 

REGIONAL OFFICE 
Uttarakhand Pollution Control Board 

Awas Vikas Colony, Haldwani (Nainital) 

Ph No- 05946-225618, 221532 

Web Site-www.ueppcb.uk.gov.in 

UKPCB 

Ltr No.UKPCB/ROH/Writ/24/2353-1043 Dt: 02.01.2025 

To 

The Member Secretary, 

Uttarakhand Pollution Control Board, 

Dehradun. 

Subject- Hon’ble National Green Tribunal Planned Main 

Application No. 1292/2024 titled Ganesh Singh 
Panchal Vs. State of Uttarakhand & Ors. : in 

relation to 

Sir, 

Kindly refer to the abovesaid related HQ Board Letter 

bearing No. UKPCB/H.O./SA-183-837/2024/1340 dated 

12.12.2024 The site scrutiny of M/s Parvatiya Power Ltd. 

Munar, Loharkhet, District Bageshwar referred to in 

compliance has been carried out by this office on 

16.12.2024. the clarifications along with attachments are 

submitted for advance required action. 

Encl : As above 

Sincerely, 

Sd/- 

02.01.2025 

(Anurag Negi) 
Zonal Officer
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Hon’ble National Green Tribunal Planned Main 

Application No.1292/2024 in compliance with the 

order dated 25.11.2024 passed in case titled as Ganesh 

Singh Panchal Vs. State of Uttarakhand & Ors. 

That in relation to the aforesaid matter in the 

National Green Tribunal Planned Original Application No. 

1292/2024 in relation to case titled Ganesh Singh Panchal 

Vs. State of Uttarakhand & Ors. Order passed on 

25.11.2024. The operative part of the order passed is as 

follows:- 

“Office shall issue notices to the above respondents 

who shall file their reply with regard to compliance of 

Tribunal's order dated 09.08.2017 passed in O.A No. 

498/2015 Pushp Saini Vs. Ministry of Environment, Forest 

& Climate Change & Ors. Within one month from the date of 

receipt of notice”. 

List for further hearing on 15.01. 2025. 

Copy of the orders passed by Hon'ble National Green 

Tribunal New Delhi is attached. (Annexure 01)
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In this regard, in compliance with Board 

Headquarters letter No. UKPCB/HO/S0-183-837/2024/ 

1340 dated 12.12.2024, the scrutiny of the referred site 

was conducted on 16.12.2024 in the presence of Unit 

Representative Mr. Ajay Joshi (Assistant Manager). 

(Annexure-02) 

Ground inspection particulars are as follows:- 

1. M/s Mountain Power Pvt Ltd (4.8 MW) Hydroelectric 

Project Munar, Loharkhet (Longitudes 79”59’30”E, 

Latitudes 30”02’00”N) Tehsil- Kapkot District - 

Bageshwar is installed / functioning on Saryu River. 

2. Government of India Ministry of Environment and 

Forests, Regional Office (Central Region), Lucknow in 

favour of Mai Mountain Power Pvt. Ltd., Ranikhet for 

the construction of Loharkhet Hydroelectric Project in 

District - Bageshwar vide letter No.8B/UPC/01/ 45/ 

2006/FC/2931 dated 17.02.2006 of 2.876 Hect 

forest land for 30 years with conditions. Lease 

permission granted and Government Order received 

from Government of Uttarakhand No.1045/7-1-2006- 
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300 (1421) / 2006 dated 07.03.2006 is accepted. 

(Annexure-02) 

The water storage area of the said hydroelectric 

project is situated on Saryu River and the project 

structures are drain type weirs. Three turbines of (1.6 

MW X 3) capacity are installed in the Power House of 

the Project. One turbine (1.6 MW) was put into 

operation during the scrutiny. (Annexure-03) 

No Effluent Meter has been installed at intake point 

for estimation of minimum environmental flow (E- 

flow) by M/s Mountain Power Pvt Ltd (4.8 MW) 

Munar Project. During the scrutiny, it was informed 

by the unit representative that in the operating 

condition of the plant, 15 percent of the electric load 

is reduced from the intake channel by taking water 

into the tunnel to run the turbine machine and 

electricity is produced and 15 percent of the water 

flows back to the river as over flow, which is 

controlled by a gate at the intake point. During the 
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scrutiny, water flow was found to flow usually in the 

river area from the water harvesting point of the 

Project to the power house. (Annexure-04) 

S. Hydro Power Project is covered in white category 

(mini hydel power less than 25 MW) under Industrial 

Classification issued by Central Pollution Control 

Board - 2016 as modified. Units covered under the 

white category are excluded from the system of 

procurement operational approval from the State 

Board. (Annexure-05) 

As per above it would be advisable to attain 

information from the concerned Department about the 

assessment of minimum environmental flow (E-flow). The 

report is submitted for analysis and required action. 

Sd/- Sd/- 

(Chandraballabh Joshi) (Harish Chandra Joshi) 

Sr. Assistant Asstt Scientific Officer 

Sd/- 

02.01.2025 

Zonal Officer 

//TRUE TRANSLATED COPY// 
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ANNEXVRE = 0) ~ . T 13 _ \ o e 4 
% ?\." I-lFE “TiRr S wafeRer wa” 

t L 174 \\l/ Encronmen N W i 4681, LD, T, TEEHRT 31, e 
: 0135-2607092 E-mail ; ukpeblegalcell@gmail.com, 

FE X 
-9 /¥ U grr 

Har ¥, 
yaw frivs 
IS o fega Frm o 
TERE AT, A, e 
FIGTI—248006 
E-mail ID- md@ujvnl.com, mdujvnl@ujvnl.com 

fawg— odd dfaw foo (4.8 MW) TR, ERET g B O A WRRA e wafaed 
VT8 §-Te @ T A | 

R, 
IR RaE Favo ) 7o sy eRa s § A o e o 1202,/2024 H 

TR S AT 25.11.2004 T FH TG AT A | A0 VR gRa Hfdawr gR oy 
@ w-we Prefaied fdw fefa i m §- 

6. Office shall issue notices to the above respondents who shall file their 

reply with regard to the compliance of Tribunal’s order dated 09.08.2017 passed in 

O.A. No.498/2015 Pushp Saini Vs. Ministry of Environment, Forest & Climate 

Change & Ors. Within one month from the date of receipt of notice. 

Ao § g9 SR gRT RS 16.12.2004 B g€ B Frdleor R fdleror % wrn 
a1 5 o AT 9T 0 0 (4.8 MW) AR GRIITT GV AT GAaoT FaE (§-9) @ 
e 8 F7CT @EE T FE # A1 AIE 37 afkwiia 7@ far T 21 A @ de 
FEIE AR ZT ST BT T Te @ warerT @ Rt 4 e dv @ 15 g 
g7 dl 77 o evaIgT 7T T 8 U e 4 dev g gereT oy arr & @ 15 
glowm g g vt @ w7 4 78 4 aww gaka g &) fo gew @rge gv @i e @ 
Aty far arar & e swaw fréerr § 7 v 7@ @ o R oReer g e 
AT ¥ SEIE Bl T e R | 

o AT gRT T M Ho 491/2015 Pushp Saini Vs. Ministry of Environment, 

Forest & Climate Change & Ors. § TIRT Q¥ & Iurert 2 M sufera @ f6 sremar Ho 
yida iR w0 foo W foga oo, TR, diERed, R gRT B WM ak A 
sty -ve @1 Revr Aevel Wi § FRiey @ Sueel ok 9R R 7o 
N &Ra e @1 sTer gRRad o S| vaR W anTel e A 15.01.2025 
o fre #1 

e 
mowfi 

(ST0 TRFT Y €T 
wew Wi 

Clean Environment and Healthy Life Style 
WE R T e 

/ 
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//TRUE TRANSLATED COPY// 

LIFE Headquarters 

Lifestyle for Uttarakhand Pollution Control 

Environment Board 

“Gaura Devi Environment Bhavan” 

46B, LT. Park, Sahastradhara 

Road, Dehradun 

E-mail: ukpclegalcell@gmail.com, 

Tel 0135-2607092 

Lt No. UKPCB/HO/S-183-837/2025/1481 Dt 03.01.2025 

COURT MATTERS 

BY E-MAIL / SPEED POST 

To, 

The Managing Director 
Uttarakhand Jal Vidyut Nigam Ltd 

Maharani Bagh, G.M.S. the road 

Dehradun - 248006 

E-mail ID- md@ujvnl.com, mdujvnl@ujvnl.com 

Subject: For daily minimum environmental flow e-flow 

discharged by Mountain Power Ltd. (4.8 MW) 

Munar, Loharkhet. 

Sir, 

On the above-mentioned subject, reference may be 

made to the order dated 25.11.2024 passed in National 

Green Tribunal in Original Application No.1292/2024. The 

following instructions have been issued by Hon'ble 

National Green Tribunal along with other directives:-
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6. Office shall issue notices to the above 

respondents who shall file their reply with 

regard to the compliance of Tribunal's 

order dated 09.08.2017 passed in O.A. 

No.498/2015 Pushp Saini Vs. Ministry of 

Environment, Forest & Climate Change & 

Ors. Within one month from the date of 

receipt of notice. 

The Unit was scrutinised by this office on 

16.12.2024. In the inspection, it was found that “No 

leakage measuring device has been installed at the intake 

point for estimation of minimum environmental flow (E- 

flow) by the M/s Parbatiya Power Pvt. Ltd. (4.8MW) Munar 

Project. During the inspection, the representative of the 

unit informed that 15 percent electrical load decrease from 

the intake channel in the operating condition of the plant. 

Electricity is generated by taking water into the tunnel to 

run the turbine machine and 15 percent of the water flows 

back into the river as overflow, which is controlled by a 

gate at the intake point. Due to which it was not possible 

1598



to confirm in the above observation how much water flow is 

being unconfined by the Project. 

By Hon'ble Court Original Application No. 491 / 2015 

Pushp Saini Vs. Ministry of Environment, Forest & Climate 

Change & Ors. and in order to conform the order passed, 

you are anticipated to provide to this office the minimum 

environmental impact e-flow statement released by the 

concerned M/s Parvatiya Power Pvt. Ltd. Jal Vidyut 

Project, Munar, Loharkhet, Bageshwar along with the 

criteria so as to guarantee the compliance of Hon’ble 

National Green Authority. The next date of hearing on the 

matter is fixed for 15.01.2025. 

Sincerely 

Sd/- 
(Dr. Parag Madhukar Dhakate) 

Member Secretary 

//TRUE TRANSLATED COPY// 
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ANNEXURE = 07 

Jordiga fafics 
///j/ UJVN LIMITED 
UJVNL (A Gowt. of Uttarakhand Enterprise) 
rafer waw Friws, “Sooge”, TERA a0, FoCH0THO e, TEWGH-248 006 (STAUGVE), GIAT: 01352761485, AR 01352761549 
Office of the Managing Director, “Ujjwal”, Maharani Bagh, G M.S. Road, Dehradun-248006 (Utiarakhand), Phone: 0135-2761485, Fax: 0135-2761549 

CIN No.U40101UR2001SGC025866 
150 9001:14001 Certified 

e 9\¢  /godIeE /o1 / Voo / WA i : jo-D1-20%S 

Jar & 
Sfo WRIT AYIR TP 
HIR e, SeRrEvs yguvr frEer 9 

46 1, oo T, 
EEHRT WS, QeI | 

vy o grer ffo (48 Hoar) FIR AERET ERT BIS W arel HfafaT 
e ggtavely ware §-uel @ W A | 

eI, 
PUIT SR RAvas e eRied wHE g@dRi/ ghosio / Ho— 

183-837 /2025 /1481 foid 03.01.2025 BT W= TV I B BE W, 
fRoreads Arzm | enus g1 Ao gddia wrar wo fo S fgm oREen FR, 
dEREd, R ERT B WM 910 < gy yars (§-gan) @t 
faxor AFRver WA e FrEfad P Sude XM eq IR fhar T 
| 

I B HA A A © 5 W AT | 498,/2015 Y N qH 
a1 4 ygfaxer HaArera vd g # Ao g gRa sifdewur grr fAie 
09.08.2017 BT Al # = gATaR yaTE &g &Y T SR & U A 
STRIEUS MG §RT 309 Hrafer 99 708 A6 05.06.2018 & A 3 
ST B G wiel foegga uRaerelt @ Rerawdtelt @ gafaveld w@gad vd 
AfeEt ¥ waa o vaE e $ g MRaR =g 15 gRRrd ol e 
Al BISH v ey frfa 53 7Y 9| S ARy & ded ¥ SaREvs 
v H e waw o fAga uRaeRel @ Remmealst & grRr il 
IR R yaferel yarg (@E—wel) @ gEer Suerel wRrEl Wl B, forder 
mflfifiaflg@mwwmwfiw 9 B IUA 

SR 81 

8, Baw 01352763508 
websie-wiw vl com 

Sl s S, TR . dTOT 
Regs Offce “Ujjwal, Maharan Bagh, GM.S. Roud. Debradun- 248 

17100



I ¥ fF 39 i gRT AU Ui 03 o 07.01.2024 B @ 
AW § AEREd ol fge aRaem & e do gddig grex wo o 
H dARRET od fagd gRAT W B oM drel gAod gafaelly yars 
(v @ o ¥ fRGT 9fFAT (Machenism) Ud gafaveiia gare Bred 8 
FT Precedure AR AT 2 & W& H UIER At Tar of| 

SRIGd & H # fawraddl o $-7d 00.01.2025 (BRMRY Here) & 
Hegd ¥ 3T gfswr fear mar S 6 fread 8- 

We like bring in your notice that is past we had installed the measurement 
equipment, but due to flood it got washed away. We assure you that we are taking 
immediate corrective actions to ensure compliance with the GoUK order dated 05.06.2018, 
which mandates strict adherence to the prescribed e-flow requirements for maintaining 

river ecology and other related purposes. 

In response to your request, we are submitting the following procedure for 

calculating e-flow in the absence of measurement equipment and the mechanism for its 

release from the Loharkhet SHP: 
o As per design data for generating 1 KW, we require a flow of 0.0006 cubic meters 

per second (qmec). 
o During the lean period, average water flow is around 1.473 gmec. 15% of the lean 

period water flow is calculated to be 0.221 gmec. 
o To ensure compliance with the e-flow requirements during the lean period, we have 

reduced the load by around 400 KW, which results in a flow of 0.24 qmec. This 
excess water, which is not used for power generation, is directed back into the river 

from the trench wear to maintain the river's ecological flow. 

We are in the process of finalizing the reinstallation of the measurement 

instruments at the site and will ensure that the e-flow release and monitoring system are in 

place at the earliest. 

SWIad @ B F Remedl gR I IRiewr @ g9 srfea A 
Suerel diferal @ e SURIT arT T R deRad aREe g R, 
Y BT T O UATE ORI 140 FAG B | AT SaRI@US YA GRT 
el 05.06.2018 @ UIRT MY B IR ABRET IRASH &g A 
vafeRolig Warg o T 021 FgHEG (ST TN UATE 140 BT 15%) ST B | 
fraeal gRT SaMgR YA § —Tdl Bed gd AN AER W XgE 
ST PRGN AT € | Uadig ureR fio g7 olened oo faga uRaer | 
B T yafeRelig yarg (§—ell) @ R 03 AIE B G Fod wx gared 
Ifa 21 

SerHam—aeR 

T e T 41, OHOTD Y, SR 248 006 (SNIES), SO 01352763008, B 01352763508 
Regd. Office Uil MtaraniBagh,G-M.S.Rond, Deircun-248006 Utaakhand). Phone: 138 2763408, Fax. 0135763508 websiewarw il com 
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//TRUE TRANSLATED COPY// 

UJVN LIMITED 
(A Govt. of Uttarakhand Enterprise) 

Office of the Managing Director, “Ujjwal”’, Maharani Bagh, 

G.M.S. Road, Dehradun-248006 (Uttarakhand), Phone: 

0135-2761485, Fax: 0135-2761549 CIN No.U40101 
UR2001SGC025866, 

I1SO 9001:14001 Certified 

Letter No: 216/ UJVN/01/PONIO/W-1 Dated : 10.01.2025 

From : 

Dr. Parag Madhukar Dhakate 

Member Secretary, 

Uttarakhand Pollution Control Board 
“Gaura Devi Environment Bhavan” 

46-B, I.T PARK, 

Sahastradhara Road, 

DEHRADUN 

Subject: In relation to regular minimum environmental 

flow e-flow discharged by Mountain Power Ltd. 

(4.8 May) Munar Loharkhet. 

Sir, 

Kindly make endeavour to take reference to your 

office letter No. UKPCB/HO/S-183-837/2025/1481 dated 

03.01.2025 in relation to the above, through which you 

were requested to deliver your office with the details of the 
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minimum environmental flow (E-flow) discharged by M/s 

Parvatiya Power Pvt. Ltd. 

In the aforesaid order, it is to be distinguished that in 

compliance with the order passed by the Hon'ble National 

Green Tribunal dated 09.08.2017 in Original Application 

No0.498/2015 case titled Pushpa Saini vs. Ministry of 

Forest and Environment and others for minimum 

ecological flow in rivers, the Government of Uttarakhand 

vide its Office Memorandum No.708 dated 05.06.2018 to 

the Developers of all Hydropower Projects in the State to 

guarantee the ecological balance and continuous water 

flow in rivers. Orders were issued to continuously release 

minimum 15 percent lean season flow with a view to 

maintaining. In compliance with the said order, 

environmental flow (e-flow) notices are provided by the 

Developers of all Hydropower Projects situated in the state 

of Uttarakhand on a regular basis, the compilation of 

which is made available to the Uttarakhand Pollution 

Control Board on a monthly basis. 
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It is recognized that vide its letter No. 03 dated 

07.01.2024, a letter was written by this office to the 

developer of Loharkhet Hydro Power Pvt. Ltd. about the 

mechanism for calculating the minimum environmental 

flow (e-flow) to be released from the Loharkhet Hydro Power 

Project and the procedure to be followed for releasing the 

environmental flow. 

That in pursuance of the above, the developer has 

specified his response vide his e-mail dated 09.01.2025 

(copy attached) which is as under : 

We prefer to bring to your notice that in the past we 

had installed the measurement equipment, but due to 

flood it got washed away. We guarantee you that we are 

taking immediate helpful actions to confirm compliance 

with the GoUK order dated 05.06.2018, which mandates 

strict adherence to the prescribed e-flow requirements for 

maintaining river ecology and other related purposes. 
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In response to your request, we are submitting the 

following procedure for calculating e-flow in the non - 

appearance of measurement equipment and the 

mechanism for its release from the Loharkhet SHP: 

. As per design data for generating 1 KW, we require a 

flow of 0.0006 cubic meters per second (gqmec). 

. During the lean period, average water flow is around 

1.473 gmec. 15% of the lean period water flow is 

calculated to be 0.221 qmec. 

. To ensure compliance with the e-flow requirements 

during the lean period, we have reduced the load by 

around 400 KW, which results in a flow of 0.24 qmec. 

This excess water, which is not used for power 

generation, is directed back into the river from the 

trench wear to maintain the river's ecological flow. 

We are in the process of finalizing the reinstallation of 

the measurement instruments at the site and will ensure 
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that the e-flow release and monitoring system are in place 

at the earliest. 

After studying the response sent by the developer in 

the above order and the records available in this office, it is 

found that the normal lean flow of Saryu River for 

Loharkhet Project is about 1.40 cumec. Henceforth, as per 

the order passed by Uttarakhand Government dated 

05.06.2018, the minimum environmental flow for 

Loharkhet project is about 0.21 cumec (15% of average 

lean flow 1.40) now. Notifications are provided on once-a- 

month basis leaving minimum e-flow as per the developer. 

Environmental flow (E-flow) discharged from Loharkhet 

Hydroelectric Project by Mountain Power Ltd. for the past 

03 months is enclosed and referred for your information. 

Encl : As above 

Sd/- 
10.1.25 

(Dr. Sandeep Singhal) 

Managing Director 

& Director - Energy Cell 

Regd. Office “Ujjwal”, Maharani Bagh, G.M.S. Road, Dehradun- 

248006 (Uttarakhand), Phone: 0135-2763808, Fax: 0135-2763508 

website-www.ujvnl.com 

//TRUE TRANSLATED COPY// 
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24 
M &mall Urja PMO <urjapmo@gmail.com> 

Parvatiyapower e flow compliance 
2 messages 

Tue, Jan 7, 2025 at 2:31 PM Urja PMO <urjapmo@gmail.com> 
To: Parvatiya Power Ltd Ppl <ioharkhethep@yahoo.in> 

Sir, 

With refernce to the above mentioned subject please find enclosed herewith. 

Sent from my iPhone 

fa Adobe Scan 7 Jan 2025.pdf | 
742K | 

Thu, Jan 9, 2025 at 9:37 AM Parvatiya Power Ltd Ppl <loharkhethep@yahoo. 
To: Urja PMO <urjapmo@gmail.com> 

Dear Sir, 

With reference to your letter No. 03/Dir. U.C./U.C./IPP/P-33 dated 07.01.2024 regarding the daily minimum e-flow 
release from the Loharkhet SHP (4.8 MW), we would like to acknowledge the communication received and the 
observations made by the Uttarakhand Pollution Control Board (UKPCB) regarding the lack of a measurement 
instrument at the site. 

We sincerely apologize for the oversight in not installing the required e-flow measurement instrument. We like bring in 
your notice that is past we had installed the measurement equipment, but due to flood it got washed away. We assure 
you that we are taking immediate corrective actions to ensure compliance with the GoUK order dated 05.08.2018, which 
mandates strict adherence to the prescribed e-flow requirements for maintaining river ecology and other related 
purposes. 

In response to your request, we are submitting the following procedure for calculating e-flow in the absence of 
measurement equipment and the mechanism for its release from the Loharkhet SHP: 

« As per design data for generating 1 KW, we require a flow of 0.0006 cubic meters per second (gmec). 
«» During the lean period, average water flow is around 1.473 gmec. 15% of the lean period water flow is calculated to 

be 0.221 gmec. 
« To ensure compliance with the e-flow requirements during the lean period, we have reduced the load by around 

400 KW, which results in a flow of 0.24 qmec. This excess water, which is not used for power generation, is 
directed back into the river from the trench wear to maintain the river's ecological flow. 

We are in the process of finalizing the reinstallation of the measurement instruments at the site and will ensure that the e- 
flow release and monitoring system are in place at the earliest. 

We understand the importance of this matter and assure you of our commitment to compliance. Please feel free to 
contact us if any further clarification or action is needed. 

Thank you for your understanding and support. 

Sincerely, 
Parvatiya Power Ltd. 

On Tuesday 7 January, 2025 at 02:31:21 pm IST, Urja PMO <urjapmo@gmail.com> wrote: 

Sir, 

With refernce to the above mentioned subject please find enclosed herewith. 

Sent from my iPhone 
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BRI ST 

ATE September I 2024 
qddg gl fde  4.8MwW 

[ 

1 2 3 4 

ay/ e /TR @ A | woA 2 & FER 
oo fif‘:;?fla“lmi) # Y81 T IS @R |81 T I UEE HT 

v (FIHE) wferere 
1-Sep-21 1473 2.697 183.096 
2-Sep-21 1473 2.673 181.466 
3-Sep-21 1.473 2684 182.213 
4-Sep-21 1.473 2.657 180.380 

5-Sep-21 1.473 2.676 181.670 

6-Sep-21 1473 2.694 182.892 
7-Sep-21 1.473 2.675 . 181.602 

8-Sep-21 1473 2.668 181.127 
9-Sep-21 1.473 2.669 181,195 
10-Sep-21 1.473 2.651 179.973 
11-Sep-21 1473 2.648 179.769 
12-Sep-21 1473 2.644 179.498 
13-Sep-21 1.473 2.649 179.837 

14-Sep-21 1473 2.645 179.566 
15-Sep-21 1.473 2.647 179.701 
16-Sep-21 1473 2631 178.615 
17-Sep-21 1.473 2.634 178.819 

18-Sep-21 1.473 2632 178.683 
19-Sep-21 1473 2630 178534 
20-5ep-21 1473 2.597 176.307 
21-Sep-21 1473 2.548 172.980 
22-5ep-21 1473 2473 167.889 
23-5ep-21 1473 2.426 164.698 
24-Sep-21 1473 2341 158.927 
25-Sep-21 1.473 2.105 142.906 

26-Sep-21 1.473 1.974 134.012 
27-Sep-21 1473 1523 103394 
28-Sep-21 1.473 1.421 96.470 

29-Sep-21 1473 1.246 84.589 
30-Sep-21, 1.473 1.187 80.584 

Parvatiya Power Ltd. 
Loharkhet Hydro Electric Power Plant 

Loharkhet, Bageshwar 
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o faye aRatsest & aiuy/ e /e & adat F fafen ol I S vare & 
Fraxor 

#TE October a¥ 2024 
5o faya aRAieE &1 A vE g TFT qreT e 4.8MW 
R [ 

1 2 3 4 

] P /R [RAI K A& | FA 2 F HAR 
feoicy # olgr T 9 WaE B T Fo vaw & 

VEY () (FgHF) wfera 
1-0ct-23 1.473 1.850 125.594 
2-Oct-23 1.473 1.749 118.737 

3-Oct-23 1.473 1.542 104.684 

4-Oct-23 1.473 1264 85.811 
5-Oct-23 1473 1.087 73.795 
6-Oct-23 1473 0.989 67.142 
7-0ct-23 1473 0.985 : 66.870 
8-Oct-23 1473 0.853 57.909 
9-Oct-23 1473 0.754 51188 
10-Oct-23 1473 0.621 42.159 
11-Oct-23 1473 0.509 34.555 

12-Oct-23 1473 0.397 26.952 
13-0ct-23 1473 0.287 19.484 
14-Oct-23 1.473 0.241 16.361 

15-Oct-23 1473 0.231 15.682 
16-Oct-23 1473 0.221 15.003 
17-Oct-23 1473 0.222 15.071 
18-Oct-23 1473 0.221 15.003 
19-Oct-23 1473 0.222 15.071 
20-0ct-23 1473 0.222 15.071 
21-Oct-23 1.473 0.221 15.003 

22-0ct-23 1473 0.222 15.071 
23-0ct-23 1.473 0.222 15.071 
24-0ct-23 1473 0.222 15.071 
25-Oct-23 1473 0.221 15.003 
26-Oct-23 1473 0.222 15.071 
27-Oct-23 1473 0.222 15,071 
28-Oct-23 1473 0.222 15.071 
29-0ct-23 1.473 0.222 15.071 
30-Oct-23 1.473 0.221 15.003 
31-0ct-23 ) 1.473 0.222 15.071 
A7 <[ 

pafiétiénfier‘ud. 
Loharkhet Hydro Electric Power Plant 

rkhet,:Bageshwar 

r Plant 
hwar 
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£l 1LY B T S 

HIE November a¥ 2024 
o fAYd IRANSAT 1 AT UG aTAdT T qra fe  a.8Mw 
Rerasar [ 

1 2 3 4 
. R :!I‘/!;rm /R T Al | #e 2 & AER 

ST () 3T AT Sl WAl§ | B3 X S TAE H 
(FRF) LIGAGS 

1-Nov-23 1473 0.221 15.003 
2-Nov-23 1473 0222 15.071 
3-Nov-23 1473 0221 15.003 
4-Nov-23 1473 0.222 15.071 
5-Nov-23 1473 0.222 15.071 
6-Nov-23 1.473 0.221 15.003 
7-Nov-23 1473 0.222 15.071 
8-Nov-23 1473 0.222 15.071 
9-Nov-23 1473 0222 15.071 
10-Nov-23 1.473 0.221 15.003 
11-Nov-23 1.473 0.222 15.071 
12-Nov-23 1473 0.222 15.071 
13-Nov-23 1473 0.222 15.071 
14-Nov-23 1473 0.222 15.071 
15-Nov-23 1473 0.221 15.003 
16-Nov-23 1473 0.221 15.003 
17-Nov-23 1473 0.222 15.071 
18-Nov-23 1473 0.221 15.003 
19-Nov-23 1.473 0222 15.071 
20-Nov-23 1473 0.222 15.071 
21-Nov-23 1473 0.222 15.071 
22-Nov-23 1.473 0.221 15.003 
23-Nov-23 1473 0.222 15.071 
24-Nov-23 1473 0222 15.071 
25-Nov-23 1473 0222 15.071 
26-Nov-23 1473 0.221 15.017 
27-Nov-23 1473 0.221 15.003 
28-Nov-23 1473 0.221 15.003 
29-Nov-23 1473 0.222 15.071 
30-Nov-23 1473 0221 15.003 

< ol 

Parvatiya Power Ltd. 

Loharkhet Hydro Electric Power Plant 

Loharkhet, Bagesh: 

" NE| 
ELAR 

) Bister 
Reg No 3201200 ) 
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